
Central Administrative i riounai
Principal Bench, New Deiiii.

CP-387/2UUO in

OA-736/2004

New Delhi this the 12^^ day of Januar;. 2006.

Hon'ble Shri V K Majotra, Vice-Cnairman(A)
Hon'bie Shri Shanker Raju. Member(J;

Baieshwar,

Rio RZ-23/230,
Daya! Park,
West Sagar Pur,
New Delhi.

(through Sh. Zakir Hussain, Advocate)
Vci'SuS

1. Sh. K.M. Chandrasheknar,
Secretary (Revenue)
Ministry of Finance,
North Block,
New Delhi.

2. Sh. Hardayal Singh,
Chief Commissioner of Income Tax,
CR Building.
i.P. Estate. New Delhi.

.3. Sh. Y.K. Singh,
Addl. Commissioner of income Tax.
C.R Building HQRs P£RS
New Delhi.

(through Sh V P Uppal, Advocate)

Order (Orai)
Hon'bie Shri Shanker Raju, Member(J)

Petitioner

In tne iiant ot an order passed on uo.zuuo t>v me

the present C P is dismissed. Notices are oiscnafoeu. nowtsve.,

is accorded to the petitioner to assail tnis in accoroance w»in taw.

C Uf
(Shanker Raju)

Member(J)
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